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Between i~
F.Narasimha Rae

... Applicant
And

1. Railway Board,
rep. by its Secretary (Establishment)
Railbhavan, Few Delhi,

. 2. General Manager,
SC Rlys, Rail Nilayam, Sec'bad,

3. Divisional Railway Manager,
Guntakal, Anantapur District.

4, Chief Electrical Engineer,
Rail Nilayam, Sec'bad.

.+« Respcndents

Counsel for the Arplicant : Shri K.S.Murthy

Counsel for the Respondents : Shri N.R.Devafaj, Sr.CGSC

CORAM:
THE HON'BLE SHRI H,RAJENDRA PRASAD : MEMBER (a)
THE HON'BLE SHRI B.S.JAI PARAMESHWAR : ' MEMBER  (J)

' . {Order per Hen'ble Shri H.Rajendra Prasad, Member (a) )Q&
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(Order per Hon'ble Shri H.Rajendra Prasad, Member (&) ).

Heard Sri K.S.Murthy, counsel fof the applicant and

Sri N.R.Devaraj, standing cecunsel for the respondents,

2. The applicent is aggrieved abouf his non.promoticn to
selection grade (m.4,soo-5,700) as per his £urn. He was earlier
censidered for sqch premetion in August, 1992, August, 19?3 and June,
1994, but was not focund suijtable to be given the selection g:adé.
The officer has since submitted a fﬁrther represeﬁ%at;on étﬂ30-6-97
to Respondent Neo.l prejecting the sasme grievance as.before,ahd'states

that he is due to retire véry shortly i.e., in January, 1998. Consi-

dering this aspect, it wouldbe necessary to direct the Respondent No.ll

to have the case of the officer examined very expedetiously, take a
suitable decision and communicate the same within four weeks from.

today to the applicant. 1In case the decisien so raken goes adverse
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to the officer, a detailed, speaking order is to be i:ssued to the appl

cant expedetiously.

3. Thus the O.A. is disposed of at the admission sage

itself, No order as to cests, _
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Dictated in Open Court. . : ;
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Dated: 13th November, 1997, - V‘
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0.A,1523/97.

To
1.

The Secretary, (Establishment)
Railway Board, Railbhavan, New Delhi.

The General Manager, SC Rlys,
Railnilayam, Secunderabad.

The Divisional Railway Manager,
Guntakal, aAnantapur Dist.

The Chief Electrical Engiﬁeer,
Railnilayam, Secunderabad.

One copy to Mr.K.3.Murthy, Advocate? CAT. Hyd.
One copy to Mr.N.R.Devraj, SC for klys, CAT.Hyd,
One copy to My HHRP.M;(A) CAT.Hyd, '

One copy to D«R.{A) CAT.Hyd,

One spare copy.
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TYPED BY: CHECKED BY:

COMPARED BY: APPROVED BY:

IN THL CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'BBE MR.JPSTICE.

THE HON'BELE MK.H.RAJENDRA PRASAD :M(A)
e Hble vy, @ S-Sw@amwwm M@

DATED:~ \3‘\[(9\') |

ORDER/JG-EG%-E-:—H-‘E-}

M.A., /Ri.,/C-L.NO, ,

in

| IO.:F:.NO. K 1.53.5[qu .

TN  (W,p. )

Admitted and Interim directions issued,
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Disposed of with Directions.

-

Dismijssed. T
-Dismikwed as withdrawn

Dismipsed for default

Ordergd/Re jedted

No.order as. to costs. i LA
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